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Contempt petition No. 66 of 1992.

Achyut Ku.nar isingti Petitioner

ve- sus

Si ri D.x?. Tri.jathi Opp. Perty.

M-- uU sticeb .C . Srivastava, Vico Chainna” . 

f.on. MX. K. Obavva. .ministrative liemper.________

(Hon. î iir. JuGCice U .C , Sirivcstcva/ V»C»)

In the counter af-iiavit it  h^s been statec. th&;_ 

the orjer pasced by tl is Triburial h^s beenccsnplied 

with. The learned counG' 1 forthe a olicant also 

ac!mitstiie position en< ste-es that tr.e ap.-licant is 

no longer interested in pursuing tl̂ .e matter,

2. In view If  the above, the contempt p ’tition is 

consignei'! an : the notices ere c^ischcirged,

a ■ .

Atm. ^  Vice Chainnan,

LucknowiDatif'- 5 ,1 .9 3 .
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